
Date of receipt Amount claimed
Amount of claim 

admitted
Nature of 

claim
Amount covered by 

security interest
Amount covered by 

guarantee
Whether

related party?
% voting share 

in CoC

1 IDBI Bank Limited 29.10.2025 ₹ 66,24,31,148.00 ₹ 66,24,31,148.00
Financial 

debt
₹ 66,24,31,148.00 ₹ 66,24,31,148.00 No 6.19% ₹ 0.00 ₹ 0.00 ₹ 0.00 ₹ 0.00

2

India SME Asset 
Reconstruction Company 

Limited (ISARC)
(Assignment of Claim of 

Edelweiss ARC)

30.01.2026 ₹ 2,98,84,54,256.02 ₹ 2,98,84,54,256.02
Financial 

debt
₹ 2,98,84,54,256.02 ₹ 2,98,84,54,256.02 No 27.93% ₹ 0.00 ₹ 0.00 ₹ 0.00 ₹ 0.00

3
Indian Renewable Energy 

Development Agency Limited 
(IREDA)

21.10.2025 ₹ 3,87,03,98,157.00 ₹ 3,87,03,98,157.00
Financial 

debt
₹ 3,87,03,98,157.00 ₹ 3,87,03,98,157.00 No 36.18% ₹ 0.00 ₹ 0.00 ₹ 0.00 ₹ 0.00

4

India SME Asset 
Reconstruction Company 

Limited (ISARC)
(Against the substitution / 

change of trustee on record for 
the claim of Omkara ARC)

20.11.2025 ₹ 25,54,28,97,149.00 ₹ 3,17,72,52,972.00
Financial 

debt
₹ 3,17,72,52,972.00 ₹ 3,17,72,52,972.00 No 29.70% ₹ 0.00 ₹ 0.00 ₹ 22,36,56,44,177.00 ₹ 0.00

The claim of Omkara ARC is partly 
admitted for the Principal Liability 
of Rs. 91.42 Crores and Interest / 
penal interest thereon. The 
consideration of claim of balance 
amount shall be as per the direction 
of Hon’ble NCLT which is pending 
for adjudication.

Total ₹ 33,06,41,80,710.02 ₹ 10,69,85,36,533.02 ₹ 10,69,85,36,533.02 ₹ 10,69,85,36,533.02 100.00% ₹ 22,36,56,44,177.00 ₹ 0.00

Notes:
1. The above mentioned voting share has been computed based on amounts verified as of date.

Annexure – 3
Name of the corporate debtor: Wind World (India) Infrastructure Private Limited; Date of commencement of CIRP: 07.10.2025 and order received/communicated on 07.10.2025

Updated List of Creditors as on 29.05.2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in ₹)

Sl.
No.

Name of creditor

Details of claim received Details of claim admitted

Amount of 
contingent claim

Amount of any 
mutual dues, 
that may be

set-off

Amount of 
claim not 
admitted

Amount of claim 
under verification

Remarks, if any


